
High Court of Jammu and Kashmir ot Srinagar.

No: to3
Order , /0- s-eo'l>

Sanction is hereby accorded to the additional ollotment offunds in

favour of the following Courts, under Maior Head 2014-Adm. Of Justice, Sub

Head 0488-D&S Judges, under various obiect heads during the curuent

Jinancial year 2017-18 as per detail given below:-
Rs. In locs,

By Order.

6. Addt. Distt. Judge (Matrimonial Cases) Jamruu

7. C.J.M. Doda.
8. Sub Judge, Jammu
g-10 Special Mobile Magistrate Leh/Bhadeerwah'
It. Distt. Mobile Magistrate, (Tralfic) Udhampur'

1 2- I 3 Munsffi Thathri/Gool,
14. 3'd. Addl. Munsffi Jammu.
15. Atldl. Mobile Magistrate, Sltopian.
16. Try. OfJicer, Sub Try, Distt. Court complex,Ianipur,Iammu'
17. Try OfJicer, Saddar Treosury, Srinagar.
lB-27. Try dflicer, Baramulla/(ltlhampur/Poonch/Doda/Leh/Bhaderwah/Thathri/GooU

Shopian/BandiPora,
.... For inf. and n/a

28. Orderfile.

,S.No. Name of the courl POL T.E. o.E. Undorm Tele Elect 2071-
P&ORB
(NPS)

oJlice
equipment
&
appliances

1. Pr.D &S Judse, Baramulla 0.30 0.20 0.30 1.50

) Pr. D&S Judge, UdhamPur. 0.15 0.20

3. Pr. D&S Judge, Srinagan 1.30

4 Pr. D&S Judge, Poonch. 9.75

5. A dctl. D is tt. J udg e ( M. C) Iamry u 0.15

6. C.J.M. Doda. 0.50

7 Sub Judge, Jammu, 0.15 0.10 0.10

8. Spl.Mob. Mag. Leh. 0.40

9. Spl.Mob. Ma* Bhaderwah. 0.16 a.t0

10. D.M.MQr) UdhamPur. 0.20 0.40 0.20 0.10

11. Munsiff, Thathri. 0.20

12. Munsiff, Gool. 0.30

13. 3' 
d. 

A ttdl. M u n s ffi I ammu. 0.15 0.10

14. Addl.Mob.Mas. ShoPian 0.25 0.60

For Misc. Courts, Salary.

1. Pr. D&S Judge, BandiPora, 4.00 0.s0

,t. Pr. D&S Judse, UdhamPur. s.00 0.20

Nu sJ&\' so/+t
Copy to the:- L

L3- Pr. D&S Judge, Bararuulla/(Ictltanryur/Srinagar/Poonch/Bandipora

Vryts)t+
Depuly nr9rff (Acctts) '} I

: l0- S -20/{n


